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Miruster of Human Resource Developmentto
consider it ang provide a central schoolthere
from next session and issue directions inthis
regard

[Enghsh]

SHRIUDDHAB BARMAN (Barpeta) Mr
Charman Iwouldliketobnngto your noticeand
alsothe Government andthe Housethe prob-
lemsfacedbysome industnes nAssamnow as
aresultof the high price and non-availability of
rawmatenal Thereisagrowingincidence of lay
oft retrechmentandclosure of ndustnal unitsin
the state which 1s very much backward eco-
normically and industnally

The recenthikeinthe pnce of viscosefibre
andtsshortsupply has gone alongwayto make
the textile units sick  The recent policy also
affectsthe prospectonlindustnal growthin Assam
As aninstance one may citethecase of Indian
Carbon Thefactory has sofarbeenusingthe
raw petroleum coke avalable fromthe refiner
iesin Assam Asa resultof the decanalization
the cost of the indigenous petroleum coke Is
almost double the price ot imported coke, Rs
5602 26 per Metnc Tonneforindigenous coke
while the price of imported coke atpresentis Rs
2700 perMetnctonne

Assam beingfarawayfromports, hasto
bearthe hightransportationcost Again theuse
of indigenousraw transportationcost Again the
use of indigenous raw matenal hasalsobecome
costlyforthefactory Naturally. theresultisthat
the tactoryis goingtobe closeddown Apeculiar
situation 1s that while incentive for
industnalisation s declared, factones are being
closedevery day

inviewoftheabove |urgeuponthe Central
Governmentto give athoughttothe problem of
raw matenals facing the industnes in Assam
andalso arrange the things in such away that
Assam and the states in the North-Eastern
regionare treated as aspecial category states
inwords and deeds

VAISAKHA 3 1915 (SAKA)
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[ Translation)

MAJ GENERAL (Retd) BHUWAN
CHANDRA KHANDURI (Garhwal) Mr Chair-
man, Sir, through you | want to remind the
Government that the birthday of late Shn
Hemvatinandan Bahugana falls on 25th April
Hewas agreat patnotand freedom fighterand
hadservedthis country

Hetook active partinthe Quitindia Move-
ment in 1942 as a result of which he was
impnsoned by the Briish Government Dueto
tortures inflicted on him durning long terms of
imprisonment, he sutferedmany a diseases but
he continuedto give leadershipto varicus stu-
dentOrgarwsations labourer Organisations and
unions fromthe jailtself He alsoservedthe
country as aministerinthe centre having very
Finance etc and alsoas aChief Ministerand
Cabinet Mimisterin Uttar Pradesh

Mr Chairman Sir on 17thMarch, 1993
which is his dealth anniversary dunng zero
hour, | had requested the Minister for communi-
cations to1ssue a commemorative stamp on
late Bahugunaji on the occasion of tus birthday
on25th Apnl The thenMinister of Communica-
tions Shn Rajesh pilot had agreedto my sugges-
tron butthe same has notbeen issuedtill date
| therefore requestthehon Ministerforcom-
munications toimmedhately getissued acom-
memorative stamp in the memory of late
Bahugunay

SHRI RAMASHRAY PRASAD SINGH
(Jahanabad) Mr Chairman, Sir throughyoul
would ke to draw the attention of the Govern-
menttowardstheworkingofN T C whoseevery
millis incurnng aloss of crores of rupees every
month Themaincausebehindthelossinthese
mills s the rampant corruption The appoint-
ments and promotions in NTC are made arbi
tranly asthere are nownttenrules inthis regard
Thatis why apersonwhodoes notquaitty cven
for the post of a peon I1s working as General
Manager He hasformedhisgangandthisgang
makes appointment of Chairman Managing



